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Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) whether the quality of education is going down even after investment of a large share of budget in the education sector and its
benefit is not being received equally; 

(b) if so, the details thereof and the reaction of the Government thereto; 

(c) the norms to measure the quality of education in the country and the difference in the quality of education in the present times as
compared to the earlier times on the basis thereof; and 

(d) the reaction of the Government thereon?

Answer

MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT (Dr. D. PURANDESWARI) 

(a) : No, Sir. 

(b) to (d) Education reforms are a continuous process and the Government seek to carry them forward through expansion, inclusion
and rapid improvement in quality through institutional and policy reforms and by enhancing public spending. 
The Right of Children to Free and Compulsory Education Act, 2009 has been enacted which envisages significant reforms in the
Elementary Education sector. The Act makes it incumbent on Government to provide free and compulsory education to all children of
6-14 years of age; ensure compulsory admission, attendance and completion of elementary education by every child of the age of six
to fourteen years. The Sarva Shiksha Abhiyan (SSA) follows a holistic approach to improve the quality of elementary education, and
subject to certain norms, provides for opening of new primary schools, upgradation of primary schools to upper primary schools and
construction of school buildings. The Rashtriya Madhymik Shiksha Abhiyan was launched in March, 2009 with the objective to
universalize access to secondary education and to improve its quality. The scheme aims to achieve an enrolment ratio of 75% for
class IX and X within five years. CBSE has taken number of steps for educational reforms which includes no Class X Board
examination w.e.f. 2011 for students studying in CBSE's Senior Secondary Schools and who do not wish to move out of the CBSE
system after Class X. Further, the Centrally Sponsored Scheme "Information and Communication Technology in Schools" was revised
in 2010 to promote computer enabled learning and ICT usage in Government and Government aided secondary and higher
secondary schools, and thereby enrich teaching learning processes. 
The University Grants Commission (UGC) has made a number of academic reforms including introduction of semester system,
choice based credit system, curriculum development, reforms in admission procedures, in examination and evaluation systems, UGC
has also taken various steps for educational reforms which includes Quality Assessment Cell in Universities and Colleges,
Regulations for Deemed Universities, Academic Reforms of Universities and College System, regulations for M.Phil and Ph.D
admission, Faculty Development, Pay and Service conditions of Teachers, etc. AICTE has taken initiatives for reforms which include
permission to institutions under Section 25(g) of the Company Act, 1956 for setting up technical education institutions. Further, stand
alone Post Graduate institutes are allowed to be set up for promoting research and development. 
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